
c. P. NO. 57(ND)2014
cA.NO.

PRESENT: SH.R.VARDHARA:IAN
HON'BIE MEMBER (')

AITENDANCE-CUM.ORDER SHEET OF THE HEARING OF NEW DELHI AENCH OF
THE NATIONAL COI4PANY LAW TRIAUNAL ON 13.10.2016

NAME OFTHE COMPANY: M/sSh. Manmeet Sinqh Vs. M/s. Techcor'lp India P\t. Ltd. &

SECTION OF IHE COIIPANIES ACT: 3971398

S.NO. NAME DESTGNANON REPRESENTATION SIGNATURE

NATIONAL COMPANY LAW IRIBUNAL
NEW DELHI BENCH

IIEW DELHI
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lear.ed couisl for the parties are presani Howeveri in view of ihe ou$ehra vaQtion rhe

datterirepostedto 20 10 2015
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